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(b) if so, what is the proposed per
quintal increase?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRi B. P. MAURYA): (a) and (b).
The question of fixation of statutory
minimum sugarcane prices payable
by the vacuum pan sugar factories to
the sugarcane growers during 1974-
75 is being considered keeping in
view all the relevant factors,
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Agreement Bétweén India gngq UK. on
West-bound Traffic

2754. SHRI D. B. CHANDRA
GOWDA: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether a half-yearly sailing
" schedule for the West-bound _tratfic
has been put to operation on a trial
basis between India and U.XK.; and

(b) if so, the terms and conditions
of the agreement arrived at between
the countries in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): (a) and
(b). India-Pakistan-Bangladesh Con-
ference operating from India to UK.
Continent are studying the possibility
of drawing up a programme of sailings
in Westbound direction for a longer
period than at present. Details are sti}l
under discussion.
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Inclusion of Course Graing in the List
of Cerealg covered by Delhi Guest

Control Order
2756. SHRI D. B. CHANDRA
GOWDA: Will the Minister of

AGRICULTURE be pleased to state:

(a) whether the Delhi Administra-
tion has decided to include coarse
grain, such as jowar, bajra, and maize
in the list of cereals covered by the
Delhi Guest Control Order; and

(b) if so, the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHR]I ANNASAHEB P. SHINDE):
(a) Yes, Sir.

(b) The decision has been taken
only to define the term “CEREALS”
already covered under the Delhi Guest
Control Order, 1972.

Loan sanctioned te Shipping
Companies

2757. SHRI K. MALLANNA: Will
the Minister of SHIPPING AND:
TRANSPORT be pleased to state:

(a) the total amount of loans sanc-
tioned to the Shipping Companieg in
the year 1973-74, company-wise;





